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VI Semester 3 Year  LL.B./ X Semester 5 Year B.A.LL.B./B.B.A. LL.B.
Examination, December 2016

Opt. – VI : LAW RELATING TO INTERNATIONAL TRADE ECONOMICS

Duration : 3 Hours Max. Marks : 100

Instructions : 1. Answer Q. No. 9 and any five of the remaining questions.

2. Q. No. 9 carries 20 marks and the remaining questions
carry 16 marks each.

3. Answer should be written either in English or Kannada
completely.

Q. No. 1. Explain the principle of ‘Most Favoured Nation Treatment’ and
what are the exceptions to it ? Marks : 16
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Q. No. 2. Discuss in detail the organisational structure and objectives of
the WTO. Marks : 16
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Q. No. 3. What are the technical barriers to trade ? Explain the measures
provided under WTO Agreement to remove trade barriers. Marks : 16
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Q. No. 4. What is Frustration of Contract ? Under what circumstances
the contract is frustrated ? Marks : 16
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Q. No. 5. Explain briefly various methods of settlement of International
Trade Disputes. Marks : 16
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Q. No. 6. Explain the law relating to Export and Import Licence in India.
How far it promotes International Trade ? Marks : 16
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Q. No. 7. Explain the Law relating to carriage of Goods by Air. Marks : 16
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Q. No. 8. Write short notes on any two of the following : Marks : 2×8=16
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a) Product Liability
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b) Trade Related Subsidy
��-��#��.����9��1���.�=�0!

c) Invoices and Packaging
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Q. No. 9. Write short notes on any two of the following : Marks : 2×10 = 20
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a) Foreign collaboration of Investment in India
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b) Phyto Sanitary Measures
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c) Pre-shipment Inspection
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